
HI6H COURT OF ANDHRA PRADESH AT AAAARAVATHI

ABSTRACT

District ond Sessions Judges - Tronsfers ond Postings of District ond

Sessions Judges - ORDERS - ISSUED.

NOTIFICATION NO.497*B.5PL. DATED:22.07 .?O19.

The High Court mode the following Tronsfer ond Posting of
District ond Sessions Judge:

Sri G.Gnana Suvorno Roju, Iff Addl. District ond Sessions Judge-
cum-Speciol Judge for SPE ond ACB Coses, Visokhopotnom is tronsferred
ond posted os fI Addl. District ond Sessions Judge, Modonopolle, Chitfoor
District (post kept vocont)

i) Sri G.Gnona Suvorno Roju, will immediotely handover charge of his post

to the fV Addl. District ond Sessions Judge-cum-ff Addl. Metropoliton
Sessions Judge, Visokhopatnom, and proceed to his new stotion. He

sholl toke chorge of his post ond also the post of VII Addl. District
ond Sessions Judge, Modonapolle from VIII Addl. District ond

Sessions Judge, Chittoor. Sri O.Gnano Suvorarno Raju, ofter
ossumption of charge os ff Addl. District ond Sessions Judge,

Modonopolle, will be in full odditionol charge of the post of VII Addl.

District ond Sessions Judge, Modonopalle, until further orders.

ii) The fV Addl. District ond Sessions Judge-cum-fl Addl. Metropolitan
Sessions Judge, Visokhopotnom, will be in full odditionol chorge of the
post of III Addl. District ond Sessions Judge-cum-Special Judge for
SPE ond ACB Cases, until further orders.

NOTE: The Order ploced in the Hioh Court's Website http://hc.op.nic.in ond

the downlooded copy from the web site is volid for relieving and joining

duty.
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The officers concerned.
The Prl. Pvt. Secretory to Hon'ble the Acting Chief Justice ond Personol

Secretaries to Hon'ble Judges (for plocing before their Lordships kind

perusol).
The Registrar General ond Other Registrors, High Court of Andhro

Prodesh.
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The Registrar (I.T)-cum-Centrol Project Coordinofor, High Court of
Andhro Prodesh. (with o reguest to direct the concerned to uplood the
proceedings in the High Court's Website)
The Secretqry to Government, Low (L.A & J - SC.F), Deportment,
Government of Andhro Prodesh, Amorovothi ot Velogopudi, Guntur District.
The Member Secretary, Andhro Prodesh Stote Legol Services Authority,
Amorovothi, 6untur District.
The Pnl. District ond Sessions Judges, Visokhopotnom ond Chittoor.
The I Addl. District ond Sessions Judges, Visokhopotnom ond Chittoor.
The fff Addl. District ond Sessions Judge-cum-Speciol Judge for SPE and
ACB Coses, Visokhopotnom.
The IV Addl. District ond Sessions Judge-cum-ff Addl. Metropoliton
Sessions Judge, Visokhopotnom
The ff Addl. District ond Sessions Judge, Modonopolle, Chiftoor District
The VII Addl. District ond Sessions Judge, Modonopolle, Chittoor.
The VIff Addl. District ond Sessions Judge, Chittoor.
The District Treosury Officers, Visokhopofnom ond Chittoor.
The Sub-Treosury Of{icer, Modonopolle, Chittoor District
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16. THE SECTION OFFICER,S:-
(o) B.Section, (b) D.II Section, (c) Vigilonce Cell, (d) E.Section (e) Work
Review Cell, (f) O.P. Cell, (g) D.Budget, (h) Enguiry Cell (i) Computer
Section, (J) Speciol Otficers Section, High Court of Andhro Prodesh,
Amorovoti.


